
 293.0  Matters  under

 14.26  hrs.
 MERCHANT  SHIPPING

 MENT)  BILL
 (AMEND-

 THE  MINISTER  OF  SHIPPING
 AND  TRANSPORT  (SHRI  VEEREN-
 DRA  PATIL):  I  beg  to  move  for  leave
 to  introduce  a  Bill  further  to  amend
 the  Merchant  Shipping  Act,  1958.’

 MR.  CHAIRMAN:  The  question  is:

 “That  leave  be  granted  to  intro-
 duce  a  Bill  further  to  amend  the
 Merchant  Shipping  Act,  1958.”

 The  motion  was  adopted.

 SHRI  VEERENDRA  PATIL:  Sir,  1
 introduce  the  Bill.

 MATTERS  UNDER  RULE  377

 14.27  hrs.

 (i)  NEED  FOR  CONSTRUCTION  OF  A  BRIDGE
 OVER  SHARDA  RIVER  IN  PILIBHIT
 DISTRICT  oF  U.P.

 थो हरोश  स्मार  गंगवार  :  (पीली मोन)
 पोलो भोत  जिले  की.  graye  तहसील
 में  धवारा  घाट  पर  शारदा  नदी  के

 ऊपर  पुन  का  निर्माण  झंट्यावश्यक  हैं  ।

 इत  पुल  का  निर्माण  राष्ट्रीय  एवं

 झन्तर्राष्ट्रोय  महत्व  का  है  ।  रक्ष!  विभाग

 के  लिये  भो  इस  पुल  कां  निर्माण  विशेष

 लाभ शा रों  है  ।  इस  स्थान  से  थोड़ा  दूर
 पर  हो  नेपाल  को  सोमा  मिलता  है  शौर

 ati  को  शोर  आवागमन  किया  जा  सकत

 हैं  ।  1962  के  चोट-भारत  युर  के

 समय  रक्षा  विभाग  ने  इसे  बनाने  का
 विचार  सैन्य  आवश्यकताओं  की  पूरी
 के  लिये  किया  था,  परन्तु  युद्ध  शीघ्र

 «समाप्त  होने  के  कारण  विचार  कार्यान्वित

 नहीं  हो  सका  ।

 CHAITRA  26,  1903  (SAKA)  rule  377  294.

 लर्बीमंपुर  खोरी  से  लेकर  समस्त

 पूर्वी  उत्तर  प्रदेश  को  इस  पुल  के  निर्माण

 द्वारा  सड़क  से  जोड़ा  जा  सकता  है  ।

 इस  समय  Tat  पाट  के  दोनों  ओर

 पीलीभीत  स  लखीमपुर  खोरी  जाने  वाली

 सड़के ंहैं  ।  राष्ट्र  की  सुरक्षा व  उत्तर
 प्रदेश  में  झवगिमतन  के  साधनों के  विस्तार

 हेतु  धारा  घाट  पर  शारदा  गंधी  के
 =

 ऊपर  पुल  निर्माण  की  मैं  मांग  करता

 हूं  ।

 (ii)  FinanctaL  ASSISTANCE  TO  KERALA
 GOVERNMENT  TO  SET  UP  A  FACTORY
 FOR  EXTRACTING  CLOVE  OIL

 SHRI  ४.  3  VIJAYARAGHAVAN
 (Palghat):  Sir,  I  wish  to  raise  in  the

 House  certain  problems  of  thousands
 of  clove  cultivators  in  Kerala.

 The  Kerala  farmers  had  started
 cloves  with  great  hopes  just  as  they
 cultivated  cocoa.  Today  the  situation
 is  such  that  there  is  nobody  to  pur-
 chase  cloves  even  at  the  rate  of
 Rs.  100  per  kg.  Five  Years  ago  the
 price  of  clove  was  Rs.  300.

 The  higher  rate  prevailing  then  in
 the  market  and  the  propaganda  by  the
 Government  encouraged  the  farmers
 to  cultivate  cloves  on  an  extensive
 scale.  About  30  lakhs  of  seedlings  at
 the  rate  of  Rs.  20  per  seedling,  were
 planted.  It  was  in  the  districts  of
 Trichur,  Ernakulam,  Alleppy,  Quilon
 and  Trivandrum  that  it  was  extensi-
 vely  cultivated.

 Now,  the  Government  is  importing
 cloves  although  we  are  producing  en-
 ough  of  it  in  our  country.  The  result
 is  that  the  price  has  crashed.

 Cloves  are  mainly  used  to  manufac-
 ture  medicines.  We  need  a_  large
 quantity  of  cloves  oil  in  our  country.
 Zanzibar  is  the  only  country  in  the
 world  where  clove  oil  is  extraited  at
 present.  Annual  consumption  of  cloves
 ol]  in  the  world  is  around  5000  tonnes.
 In  Zanzibar,  the  total  production  is
 below  100  tonnes.
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